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{c) and (d) Yes, Sir. On the request of the State
Government, Directorate of NMEP had supplied four
portable Fogging Machines and allotted one MT Technical
Malathion to the State. The State Health Department has
lifted ten thousand vials of JE Vaccine from CRI, Kasauli.

In addition teams from Directorate of NMEP, National
Institute of Communicable Diseases and National Institute
of Virology. Pune were deputed to the State to assess the
situation and assist the local health authorities in
investigation and control of the diseases.

Deer Pollution in Kerala

1387. SHRI MULLAPPALLY RAMCHANDRAN : Wil
the Minister of ENVIRONMENT AND FORESTS be
pleased to state :

(a) whether the Government have made any study
about the deer population in Kerala particularly in the
Waynad forests;

(b) if so, the findings thereof;

(c) whether the Government have taken any steps to
preserve the deer population there: and

(d) if so, the details thereof?

THE MINISTER OF STATE OF THE MINISTRY OF
ENVIRONMENT AND FORESTS (SHRI RAJESH PILOT)
: (a) Yes, Sir. The Kerala Government has made a study
of deer popuiation in Kerala including Wayanad Forests
in 1993.

(b) The total No. of Spotted deer in the State is
assessed to be 6259, of which 457 were recorded from
Wayanad Wildlife Sanctuary.

(c) and (d) The State Chief Wildlife Warden has
informed that they undertake habitat improvement and
antipoaching programmes to preserve the entire wildlife
including deer population in the State. These include,
raising of fodder species, construction of water holes and
check dams etc. for habitat management. A network of
wireless stations and staff equipped with weapons have
been provided at Wayanad Sanctuary as a part of
antipoaching activities. A nature education programme in
the form of nature camps is being implemented to create
awareness about wildlife including deers in the Sanctuary.

Dental Colleges
1388. DR. SUDHIR RAY :
SHRI MUHI RAM SAIKIA :

Will the Minister of HEALTH AND FAMILY
WELFARE be pleased to refer to the reply given to
Unstarred Question No. 37 on February 27, 1996 and to
state :

{a) whether students of Private Dental Colleges are
no! ontitled to get the said subvention and loan;
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(b) if so, the reasons therefor; and

{c) the steps taken to extend this facility to students
of the private dental colleges also?

THE MINISTER OF HEALTH AND FAMILY WELFARE
AND MINISTER OF WATER RESOURCES (SHRI A.R.
ANTULAY) : (a) to (c) As per Hon'ble Supreme Court's
order dated 11th August, 1995, subvention of Rs. 5000/
- per annum is payable in respect of every student admitted
in a Private Medical College except for NRI/foreign
student's quota. The Court has further directed the
Reserve Bank of India to extend the tacility of study loans
to the students studying in Private Medical and dental
colleges.

Zonal Forestry Projects

1389. SHRI GOPI NATH GAJAPATHI : Will the
Minister of ENVIRONMENT AND FORESTS be pleased to
state :

(a) whether some Zonal forestry projects are baing
implemented by the Government and also by som# co
operative agencies;

(b) if so, the details thereof, projetgrwise.

(c) the States where these prefects are being
implemented; and

_(d) the main objectives thereef®:

THE MINISTER OF STATE QF THE MINISTRY OF
ENVIRONMENT AND FORESTS (8HRA RAJESH PILOT)
: (@) No, Sir. :

(b), (c) and (d) Do not arige.
Decentralisation of Super Bazar

1390. SHRI RAJNATH SONKAR SHASTRI :-Will the
Minister of CIVIL SUPPLIES, CONSUMER AFFAIRS AND
PUBLIC DISTRIBUTION be pleased to state :

(a) whether the Government have any proposal to
further decentralise the affairs of the.Super Bazar and to
make the Regional Distribution Centres independent of
the Head-Office in the matter of purchases, payments to
suppliers, introduction of new items etc. leaving only the
policy matters with the Head-Office;

(b) if so, the details theraof;
(c) if not, the reasons therefor; and

(d) the time by which the Su3%r Bazar is likely to be
fully computerised to make ava!t-'! any information at a
short notice, for effective management and control?

THE MINISTER OF STATE IN THE MINISTRY OF CIVIL
SUPPLIES, CONSUMER AFFAIRS AND PUBLIC
DISTRIBUTION (DEPARTMENT OF CONSUMER AFFAIRS
AND PUBLIC DISTRIBUTION SYSTEMS) (SHRI VENOD
SHARMA) : (a) No, Sir.





